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Go.enment Lady Noyce School fOl' Deaf 
aad Dumb, Ne .. Delhi 

5663. SHRI RAM SW ARUP VID-
YARTHI : Will the Minister of LAW AND 
SOCIAL Welfare be pleased to state: 

(a) whether it is a fact that sub-standard 
and adulterated fo~d i> suppli!d t~ the boar-
ders of the Government Lady Noyce School 
for Deaf and Dumb, New Delhi; 

(b) whether tbe persons incbarge wbo 
purcbase provisons etc. for Boarding House 
misappropriate tbe money by purchasing 
cheap things and indicating exorbi-
tant prices for tbe same in the accounts; 
and 

(e) if so, wbat steps are being taken to 
set the management right? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE DE-
PARTMENT OF SOCIAL WELFARE [DR. 
(SHRIMATl) PHULRENU GUHA]: (a) 
and (b). No, Sir. 

(c) Does not arise. 
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